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ment of. Industrial Development), undar sub-
section (6) of section 3 of the Essential 
Commodities Act, 1955: — 

(i) S.O. No. 431, dated, the 18th 
February, 1978, publishing the Textiles 
(Production by Knitting, Embroidery, Lace 
Making and Printing Machines) Control 
(Amendment) Order, 1978. 

(ii) S.O. No. 829, dated the 25th March, 
1978, publishing the corrigenda to 
Notification S.O. No. 1382, dated the 22nd 
April, 1977. 

II. Statement (in English and Hindi) giving 
reasons for the delay in laying the 
Notification mentioned at I(i) above. 

[Placed in Library. See No. LT-2675/78 to 
I & II]. 

Annual Report  (1977-78) of the Central 
Vigilance Commission 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI S. 
D. PATIL): Sir, I beg to lay on the Table a 
copy (in English and Hindi) of the Fourteenth 
Annual Report of the Central Vigilance Com-
mission for the year 1977-78, together with a 
Memorandum explaining the reasons for non-
acceptance by Government of the 
Commission's advice in six cases referred to 
in paragraph 6.3 of the Report. [Placed in 
Library. See No. LT-2~676/78] 

MESSAGE FROM) THE LOK SABHA 

The Delhi Police Bill, 1978 

SECRETARY-GENERAL: Sir, I have to 
report to the House the following message 
received from the Lok Sabha, signed by the 
Secretary of the Lok Sabha; 

"In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith the Delhi 
Police Bill, 1978, as passed by Lok Sabha 
at its sitting held on the 24th August, 
1978." 

Sir, I lay the Bill on the Table. 

CALLING ATTENTION TO A MAT 
TEK, OF URGENT PUBLIC 

IMPORTANCE 

Recent increase in prices of essential 
commodities 

SHRI G. C. BHATTACHARYA (Uttar 
Pradesh): Sir, I beg to call the attention of the 
Minister of Commerce, Civil Supplies and 
Co-operation to the recent increase in prices 
of essential commodities in spite of anti-
inflationary measures adopted by the 
Government, causing untold misery to the 
people and the steps taken by the 
Government in this regard. 

[The Vice-Chairman (Shri Shyam Lai 
Yadav in the Chair)]. 
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such an important matter which affects 65 crores 
people, look at attendance in the House. All those 
members of the opposition who were shedding 
tears for people are not here now. I cannot have 
any objection I but I may draw your attention to 
this that how really we are concerned with the 
people's miseries. 

Sir, I strongly repudiate the statements given 
by the Minister of State for Civil Supplies, 
because the whole of it is incorrect. I myself went 
to the market yesterday, and I found that   
'baingan'—that  is  to  say,   Toay- 
j   gun',   tow sprf 'tor *gi jfrcrr | 

—brinjals—which   were  available    at one rupee 
a kilo  are now selling at four rupees a kilo.   
Well, there is no vegetable  selling  at   less   than  
three rupees    or  four  rupees  a kilo.    The prices 
of all the vegetables have risen. The worst type of 
rice    which    was previously selling at one 
rupee, or 90 paise a kilo,  is now selling at three 
rupees per kilo.    Similarly, the price of a 
reasonable quality of wheat is one rupee and 
eighty paise per kilb; and sometimes two rupees a 
kilo.    Then, kindly come to sugar.    The Minister 
of State for Agriculture said that after decontrol  
the  price will  come down to less than three 
rupees a kilo.    He has said that sugar would be 
decontrolled if the price went beyond Rs. 3 per 
kg.    I challenge the Minister to go and find it out.    
Sugar is selling at Rs. 3.20 per kg.    I myself went 
to the   market  yesterday.    It   was   said that 
edible    oils    are    available    at Rs.  8/-.    It is 
not  available for less than Rs. 11/- or Rs. 12/-.   
The prices of    other    things have also gone up 
such as meat—Rs. 12/-; fish—Rs. 14/-; eggs—Rs. 
4.80; new potatoes—Rs. 2.80; milk—Rs.    3/-    
and     coking     coal— Rs. 13/-.   The price of 
standard cloth has gone up.   When the Janata 

Government came into power    in    1977, they tried to 
bring down the prices and the prices did come down.    
But I want to draw the attention of the Government    
that    since April,  1978, the prices are going up and 
up and are not coming down.    What is the 

SHRI G. C. BHATTACHARYA: Mr. 
Vice-Chairman, Sir, I am very happy that 
Mr. Dharia is here, but I am very unhappy 
that he has not replied to my calling 
attention motion because a man of Mr. 
Dharia's standing could not have said what 
Mr. Goel has said. I know him for many 
years. 

Sir, what has been stated has no relation 
to the reality of the situation and the 
prevailing circumstances. There is no 
reality whatsoever. I also regret to say that 
the House was full when we were 
discussing something els©.    But when we 
are    discussing 
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[Shri G. C. Bhattacharya! use of saying 
that the Government did something as a result 
of which the prices came down last year. The 
people will remember what they are paying 
today. They will not remember what the 
Government did last year. They will 
remember at what price they are getting the 
essential commodities today. So, don't give 
such figures which will not be believed and 
the people will laugh at the Government and 
the Government will lose its credibility. Mr. 
Dharia u Minister should not bring our Gov-
ernment to such ridicule. 

Mr. Dharia, I am posing certain questions 
to yoi^ This is a magazine, known as 
"Margin" published by the National Council 
of Applied Economic Research. They have 
come out with economic review for the 
months of April to June, 1978.    Sir, I quote: 

"The results of the anti-inflationary 
measures are being appropriated by the 
wholesale and retail traders and not by the 
consumer and there is not a whisper." 
Sir, they say that they are taking steps. 

They are very cautious. But have Government 
gone into the real causes? The Council in its 
review has said that the anti-inflationary 
measures are being appropriated by the whole 
sale and retail dealers. The Government is 
saying that they have taken anti-inflationary 
measures. But the middlemen are eating up 
everything. Sir, that is the real state of affairs? 
i am bringing this to the notice of the 
Government through you because there are 
large scale manipulations of prices by the 
trading community. They make and unmake 
prices. They have turned even a situation of 
glut to their advantage. This is the opinion of 
reputed economists also. If this is the position, 
then why are you groping in the dark? Why 
don't you come to the real problem? The 
Government is trying its best, but my friend, 
Mr. Dharia, will not try to find out what the 
other Ministers are doing, what good work 
they have done and what 

they have done about anti-inflationary measures. 
They have done two things. They have gone in 
for liberal imports , of consumer goods and 
critical raw materials and they have relaxed the 
restrictions on internal movements of certain 
commodities. I am quoting from the Finance 
Minister's speech. Mr. Vice-Chairman, Sir, we 
have gooJ foreign exchange position. We are 
importing certain consumer goods and raw 
materials to cope with the shortages so that the 
prices may come down and the misery of the 
people is lessened. We have also relaxed 
restrictions on interna] movements of certain 
commodities. It showed some results in the 
beginning. But, as it is, it is now proving a great 
handicap in controlling the prices and 
wholesellere and retailers are usurping all these 
benefits to the detriment of consumers. Sir, Mr. 
Dharia was a great champion of the public 
distribution system. Fort'inately, he is. here. I 
want to know what has happened to his zeal. 
Now, in his latest statement what he wants to do 
are only that for public distribution system he is 
writing to the Chief Ministers. He says that he is 
writing to the Chief Ministers to keep a check on 
prices. All these things, Mr. Dharia, do not befit 
a man of your eminence or zeal. Do you think 
that by writing to the Chief Ministers you will be 
able to control the prices? Then what have you 
said? You said, "Cold storage and godown 
facilities should be increased.*9 Are you not 
aware that hundreds of industries have been 
closed down because of shortage of power? AnJ 
youi want cold storage and godown facilities 
now when there is shortage of power. Will it be 
possible? Then you said, "Cheaper transport". 
The transport rates are going up every day. Is it 
practicable to have cheaper transport? Then you 
said, "Supply of credits and essential inputs at 
reasonable rates." I do not want to say anything 
about the supply of credits. You know that the 
credits are not going to the persons who deserve 
them. And the prices of essential inputs have 
gone up. If the prices of essential inputs have 
gone up,  how 
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can you have that remedy to pull down the 
prices? Then, what have you said? You said, 
"Direct link for marketing". For how many 
years have you been saying all these? Have 
you found such things at all to be effective? 
Sir, I am quoting from the speech of Mr. 
Dharia. Sir, I am sorry to say that even the 
plans Tor adding certain more items to the 
public dis-bution system are being shelved. 
Sir, when I came to know about it, I was very 
much shocked that a Ministry which is run by 
Mr. Dharia, instead of adding more items to 
the public distribution system, is now shelving 
the plans to add certain items. (Time bell 
rings) I am just completing, Sir. Then, Sir, 
what has Mr. Goyal said? He said that the 
NCCF would undertake the distribution of all 
essential items like pulses, tea and spices in 
Delhi from August, 1&78. Have you done it? 
(Interruptions) No, no. He said it. He has said 
those commodities prices should be priced at 
least 20 per cent to 30 per cent lower than the 
rates prevailing in Delhi market. That is what 
you have said. After saying that, when I have 
brought this Call Attention Motion, you don't 
even mention it. You say something but do 
something else. Please don't bring this 
Government to disrepute. This Government 
has been voted to power by the people.   Don't 
play with them. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): That will do. 

SHRI G. C. BHATTACHARYA: Sir, this 
is an important subject. Sir, you are also 
'being affected by price rise and you know 
this, when you go to the market. I know that 
you don't have a retinue of servants to do 
marketing for you. So, have some sympathy  
for consumers. 

THE VICE-CHAIRMAN: (SHRI SHYAM 
LAL YADAV)': You have covered 
sufficiently. 

SHRI    G.    C.    BHATTACHARYA: 
Now,  I  put certain    suggestions    for 
immediate consideration of Mr. Dharia. My 
main suggestion is that you have to'do   
something   effective   with   this 

menace of middlemen and retailers. I am 
saying that whatever you are doing is being 
eaten away by the wholesalers and retailers 
and its benefits are not reaching the consum-
ers. I am sorry to say that the Government 
has not been able to grasp that  central and 
main point. 

urgent public importance 

In this connection, Sir, my first suggestions 
is that you should do something to eliminate 
the middleman and if the Government fails to 
do that even under the stewardship and 
leadership of Mr. Dharia, then, I think, it will 
be a bad day for us. I do not think that there 
will be a more competent man than Mr. 
Dharia who can do this work. I do not know 
what has happened to him. He has become a 
captive of the trading community and certain 
officials who are in league with them. You 
cannot go ahead unless you fight these 
elements. 

(Time   bell  rings) 

Sir, the second suggestion is immediate 
arrangements for the distribution of essential 
commodities through the public distribution 
system throughout the country. I have 
already enumerated the names of some of 
these commodities and I do not want to re-
peat them. The only thing that I will say is 
that they should include cereals, pulses, 
edible oils and many other such essential 
commodities. I know he had good plans 
which are now being shelved. The list should 
also include kerosene oi], matches, soaps, 
exercise books and some other things like 
cloth and particularly standard cloth. The 
price of cotton is falling but the price of 
standard cloth is going up. 

Thirdly, Sir, steps should be taken 
immediately to stop the indiscriminate supply 
of money. Every month the Government are 
injecting Rs. 100 crores in money supplies 
but we are not taking any effective measures 
to mop up the additional money supplies. So, 
the Government will have to take suitable 
and effective measures to mop up these 
money supplies by way of time deposits, sale 
of gold etc. 
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Fourthly, Sir, the main reason for many ills 
in our economy in this regard is the fact that 
we have put certain Acts in cold setorage, 
such as the Essential Commodities Act, the 
Storage Control Order, the Price Display 
Order in cold storage. You have not repealed 
these Orders and, at the same time, you are 
not effectively implementing them. They 
remain only on the statute book and on paper. 
You have got some powers with you under 
these Acts. For God's sake use them 
effectively.     (Time   oell rings) 

Then, Sir, you should take some effective 
measures against hoarding. This is also a very 
important matter. Raids against hoarding 
have become almost nil. Then, Sir,—although 
it does not really concern Mr. Dharia— I 
would appeal to the Finance Minister through 
Mr. Dharia that he should take effective 
measures for stopping circulation of black 
money. These are the main things which give 
a handle to traders and middlement to 
increase and manipulate the prices. 

Lastly, Sir, I want to suggest that the 
public ' sector units should be allowed to 
manufacture essential commodities in order 
to meet the shortages in their supply. (Time 
bell) rings). 

Sir, I will end by a quotation from Prof. 
Raj Krishna, who has said: 

"Even if the Government spends Rs. 
2,000 crores to keep the price stability of 
essential commodities that would be in the 
overall interest of the national economy. 
Until this distribution problem can be 
solved, the growth problem cannot be 
solved." 

So, he has said the real thing. The whole 
thrust of the Janata Government for a higher 
growth will be defeated if you cannot control 
the prices and make the essential 
commodities available to the people at a 
reasonable price. 

 

SHRI G. C. BHATTACHAKYA: Sir, Mr. 
Mohan Dharia is here and I would like him to 
clarify the points. Mr. Goyal can speak 
outside before the public. 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO 
OPERATION (SHRI MOHAN 
DHARIA): Sir, the hon. Member has 
raised a matter of great vital impor 
tance and I do share the concern of 
the hon. Member. So far as the state 
ment read out by my colleagues is 
concerned, I must say that it is a 
statement on behalf of the Govern 
ment and I am also equally respon 
sible for the statement made by my 
own  colleague. 

Regarding this matter, as this House may 
be aware, it was just on the first day when the 
Rajya Sabha resumed this time that a Calling 
Attention Notice en the same subject was 
accepted and there was a long deliberation on 
this issue. When reference is made to the 
prices, it is, of course, in continuation of the 
earlier years and I know that there are certain 
it<?ms where the prices are not yet within the 
control or within the reach of the common 
man. But then, so far as this whole issue is 
concerned, it shall have to be taken into 
consideration in all its aspects and perspective. 
If we compare ourselves with earlier years 
even when there was emergency Sir, in the 
year 1976-77, the prices had gone up by more 
than 12 uer cent during the emergency. The 
hon. Member referred to the price of sugar 
which is Rs. 3.20. How can we forget that 
even though there was emergency and there 
were those draconian laws, in the month of 
August 1976 the price of sugar was more than 
Rs. 5 per Kg? 

SHRI G. C. BHATTACHARYA: During 
emergency, those traders ruled. Don't take the 
name of emergency.    That was for these 
traders.. . 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Let him conduce. 
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SHRI G. C. BHATTACHARYA: So, don't 
quote the emergency. 

SHRI MOHAN DHARIA: I have *o state 
the facts. 

SHRI G. C. BHATTACHARYA: During 
emergency, these people profited. 

SHRI MOHAN DHARIA: Please allow me 
to sceak. Unless you allow me to speak, how 
can I reply to your points? 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV) ; Please allow him to 
conclude. 

SHRI MOHAN DHARIA: I can see the  
anxiety  of the  hon. Member.. . 

SHRI G. C. BHATTACHARYA: I want to 
bring the menace of mid-dlement to your 
notice; and you will have to do something to 
deal with them effectively. 

SHRI MOHAN DHARIA; I agree. Sir, I 
was just bringing to the notice of the House 
thai with regard to ttse wheat, rice, sugar and 
edible oils, if we compare ourselves just prior 
to our taking over charge or even after taking 
over, because of past legacy, we will find that 
because of certain positive measures taken by 
the Government, the prices of wheat, rice, 
edible oils and yanaspati have been brought 
down and these things are now easily 
available all over the countiy. A point was 
raised regarding the rice. So fai as the issue 
prfce of rice is concerned, we have not raised 
it. The rice is made available to the people at 
the issue price on ration cards. During the last 
year, even though we have dezoned, the 
wheat issued through the fair-price •hops is 
much more than the earlier years, and that 
too, at a prescribed price. Just now I was 
having a discussion with the hon. Minister for 
Co-operation from Madhya Pradesh and I was 
surprised when he brought to my notice that 
rice worth Rs. 20 crores is lying with the co-
operatives and he was suggested that some 
arrangement   should  be made  for its 

purchase; otherwise, there will be a glut and 
the society will be doomed. So, here the 
question is to take into consideration the 
production and the remunerative price to the 
producer and as the hon. Member rightly sug-
gested, we have to see how we can make it 
available to the consumers. It is in this 
context that I am very much emphasising for 
public distribution system. As I said the other 
day in the House, it is not only a distribution 
system, it is production-cum-distribution 
system. We have to see what are the essential 
articles and commodities required by the 
common man and how we can, as far as 
possible, produce them in the country and 
how we can give remunerative price to the 
producer or to the farmer or even to the 
industry wherever it is being produced, and 
how we can make it available at a reasonable 
price to the consumer. Here again, the hon. 
Member is right that if the price of inputs is 
higher, it is not possible to make these articles 
available at cheaper rates or reasonable price. 
This whole scheme takes that care and as I 
had assured the House, not only that it has 
gone to the Cabinet, but the Cabinet has 
appointed a committee of six members under 
the Chairmanship of our Defence Minister. 

And I am also, of course, a mem 
ber on that Committee and it is very 
much before a Certain Committee, I 
have no doubt that as we have assur 
ed to the country, this scheme is not 
only the scheme of Mr. Dharia, it is 
the scheme of the Government. The 
Janta Party and the Government have 
pledged to the people that public 
distribution system will be made 
applicable to the country. In this new 
Draft Plan Document it has again 
been emphasized and I am happy to 
state that this production as ig re 
quired for the consumption of the 
common man will be maintained in 
the country on priority basis, even 
under     our        Plan development. 
Simultaneously, in the meeting of the Chief 
Ministers of the National Development 
Council held on 2Qth March, 1978, again the 
whole National 



 

Development Council has accepted that yes, 
we shall see that this scheme becomes 
operative in the country. So, now it is a 
national Scheme and here we have taken care 
of the several suggestion made by the hon. 
Member. Of course, it will require tome time, 
I know that, because to take care of the 
production for 65 *-orea of our papulation is 
not a joke I can understand that the prices of 
pulses are yet high. I know it. We are trying to 
have them imported but pulses are not 
available outside, so, the only course available 
is that we should produce more pulses 
ourselves. No efforts -were made for a proper 
research and development of the high-yielding 
varieties of pulses. We have taken up that 
programme in hand. 

My friend from U. P. is there. We have 
taken up a massive programme for the 
production of moong. Sir, you are also from 
that area. You also know that thousands of 
hectares are under production of moong today 
and the U. P. Government has given us a good 
news that it will be producing about one 
million tonneS of moong more this year itself, 
in the summer crop. This is how we have to 
take up massive' programmes o£ production 
and also to take care of various prices.' 

SHRjI   G.   C.  BHATTACHARYA: 
Middleman. 

SHRI MOHAN DHARIA: A suggestion 
has been made regarding the eloth. 

The scheme has been announced by my 
colleague, Mr. George Pernandes. It is 
suggested as if we are doing away with the 
controlled cloth. It is not correct. We shall' be 
producing 400 million metres by way of 
controlled cloth and we shall' also take care of 
the quality of the controlled cloth. The 
controlled cloth could not be popular because 
no care was taken of the quality that was 
being rfV*n to the people.  

SHRI G. C. BHATTACHARYA: We are 
concerned with prices, not with quality. 

SHRI MOHAN DHARIA : We are 
conerned with both. The poor people suffered 
because of the bad quality. So, Sir, here the 
NTC mills will be producing cloth, taking 
care of the quality and also of the price. 

Then    the charge is   made against the 
Government that they have taken unnecessary  
burden   from  this      big sector. It is not 
correct. The subsidy that was paid by the 
Government for the controlled cloth even to 
the private mills will n«t be given on the quan-
tity  of the  cloth.  That will  be met by NTC in 
producing controlled cloth. That   will be  
taken   care   by      other cloths,  except,  of  
course,  handlooms. Handlooms are, of course, 
not involved. As the House knows, we are here 
to   give   protection      to      handlooms. Then 
the additional janata cloth will be produced 
through handlooms.      It will  serve two 
purposes. One, janata saris,  janata   dhotis   
will   be      made availajble   throujgh  our     
distribution centres  and  again  it  will be      
done through   handloom,   so   that   we   can 
provide  work to  the  handlooms.  So, we     
have taken care of  the problem of 
unemployment and also of production and it is 
how we shall make   it available through the 
distribution centres. 

Now my friend is very much agitated and 
rightly so, I am equally agitated that it is the 
middlemen who are having profits and they 
are not allowing the poor people to have it at 
the minimum price. 

SHRI G.     C.  BHATTACHARYA: Both 
the producers and the consumers. 

SHRI MOHAN DHARIA: Yes, ooth the 
producers and also the consumers. Very much 
right. Sir, here comes the question of the 
whole agency, the whole system itself.. It is 
most unfortunate that we have not so far 
developed or organw- 

... 
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ed our producers and their co-oper 
atives. Merely 20 miles from Delhi 
the very brinjals are available for 
less than a rupee per kg. and we 
have to purchase them for Rs. 4 per 
kg. here. Therefore, I have conven 
ed a meeting of the Delhi authority 
and the Chief Executive Councillor 
and this House will again be happy 
that by the end of September at least 
100 centres will be opend in Delhi. 
Then we have a meeting of all these 
producers' co-operatives. We are giv 
ing them all possible facilities includ 
ing the credits required for the trans 
port, for the purchase of vehicles, etc. 
and we are trying to do everything so 
that the vegetables are produced 
round about Delhi and that everyth 
ing is ,t (-ought to these various cen 
tres.  

At the one end we shall give them 
remunerative prices, at the other end -we will 
take away the huge profits of the middlemen. 
This is how several schemes are being 
worked. 

SHRI G. C. BHATTACHARYA : Why 
are you confining yourself to Delhi?   What  
about  other places? 

SHRI MOHAN DHARIA : I am confining 
myself to Delhi because Delhi comes under 
the direct charge of the Central Government. 
Otherwise, let this House not forget—parti-
cularly this House cannot forget because this 
is the House that represents the various States 
in the country— that whatever schemes are to 
be implemented shall have to be implemented 
through the State Governments. I have written 
to the Chief Ministers, from whom I have to 
get it done. I have given them all authority, I 
have given them all powers under the 
Essential Commodities Act and if they are not 
co-operative, how am I to get it done. Of 
course, I can discuss with them, persuade 
them, write to ihem. How am I to make them 
cooperate? I have also written letters to the 
Chiqf Ministers. You will be happy to know 
that from our end we have left no stone 
unturned. It is for the Chi*! Ministers to get 
things implemented. And the Chief Ministers 
1095  RS—12. 

are coming forward. May I quote the Chief 
Minister of West Bengal with whom I have 
discussed this matter only yesterday? 

SHRI G. C. BHATTACHARYA: Mr. 
Dharia you are a member of the Government. 
The Chief Minister would have to do what 
you say. But you are only making appeals. 
There lies the difference. I want Mr. Dharia to 
use his power as Central Minister. 

SHRI MOHAN DHARIA: My friend 
should not forget that we are operating 
in a democratic manner and in a 
democracy. Ultimately, it is the dia 
logue which is important it is the 
persuasion  which   is  important. I 

cannot sack the Chief Minister. I do not wish to 
do it. But there are some Chief Ministers who 
are responding well. We wrote to all the Chief 
Ministers about the black-marketing in cement. 
But it was only the Wesit Bengal Government 
which came forward and said: "We . shall take 
over the distribution of cement". And we have 
told them that whatever cooperation is needed, 
we shall give it to the West Bengal 
Government. And yesterday itself we discussed 
how that scheme would be successful. I warned 
the Chief Ministers to come forward. But my 
friend is under the impression as if we are a 
unitary Government, 

SHRI G. C. BHATTACHARYA: You are. 

SHRI MOHAN DHARIA: No, we are  
federal-cuim-unitary   Government. 

SHRI G. C. BHATTACHARYA: Mr. 
Vice-Chairman, in this way Mr. Dhria is 
evading the issue. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Please let him complete. 
Please take your seat. You cannot go on like 
that. 

SHRI MOHAN DHARIA: Please don't 
forget that this House is the Council of States 
and that you are representing the States. Please 
don't forget the aspirations of the States and if 
the Central Government triea 
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interfere in that, it will not be tolerated. The 
question is how to create that sort of demo-
cracy. How can we forget that if these black-
marketeers and hoarders are to be brought to 
book, it is not only policing through the State 
Governments that is important; it is also the 
involvement of the people? That effort is also 
being made. I would like to appeal to my 
friends—I am not appealing to the traders—
that if in your area somebody is not properly 
operating, if a dealer of the fair price shop is 
not playing the fair game, why shouldn't you 
mobilise the people in your area? If he is not 
selling the goods at the prices prescribed by 
the Government why should not the people, in 
a peaceful manner— don't touch his property, 
don't touch his person—organise 
demonstration ind tell him that he will have to 
operate in a fair manner, otherwise he cannot 
open his shop. In this democratic regime, if 
we want to exercise our rights, we can do so 
by taking the people into confidence in a 
peaceful manner. I think it is with the 
involvement of the people and right decisions 
that we can find out the solutions. I am sure 
my friend, Mr. Bhattacharya, will appreciate 
this approach. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Mr. Nanda. 

SHRI AJIT KUMAR SHARMA (Assam): 
Sir,.. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): No, please. That is not the 
procedure, Mr. Sharma, you should know the 
procedure. You resume your seat. I have 
called Mr. Nanda. 

SHRI LAKSHMANA MAHAPATRO 
(Orissa): Sir, I wil speak in place of Mr. 
Indradeep Sinha. 

SHRI      NARSINGHA PRASAD 
NANDA (Orissa): Sir, the main burden of 
Mr. Dh aria's speech has been to make a 
comparison of the lists of prices that prevailed 
in the year 1976-77 with the present market 
prices and console himself by saying that the 
rate of price rise has been about 12 per cent 
and so he has very 

much controlled the prices. That is how we 
should derive satisfaction from it. He forgets, 
Sir, that statistics is like the bathing suit of a 
woman which conceals the vitals and reveals 
what is obvious. Statistics never prove any 
point. My submission is that we should be 
more concerned with what people feel about 
the prices and what really is their experience 
in their day to day life. Mr. Dharia being very 
responsive to the people's feelings should 
respond to the feelings of the people, what 
they actually feel and experienc in their day-
to-day life. When we go to the market we find 
that the prices are rising and soaring. We do 
not get essential articles in the market. And if 
at all we get we get them at very high prices. I 
know the difficulty of Mr. Dharia. I know his 
mind and I do share this concern about the rise 
in prices. I also know that with the system of 
economy as it exists in our country the rise in 
prices is bound to be there. Knowing this full 
well, since we cannot change the system of 
economy immediately and cannot have a 
different kind of system of economy under 
which we can effectively control the prices, 
may I make an humble submission to Mr. 
Dharia not to carry on the exercise on the 
production-cum-distribution system, as he 
calls it, for any longer time but see that it is 
immediately implemented? I personally feei 
that with this system of economy, as it exists 
in our country, it is no good crying hoarse to 
control prices. Whatever steps you take, the 
mind of the business people works so 
intelligently that if you go one step he goeg 
three steps and tries to undo whatever you 
have done. Therefore, I personally feel that at 
least so far as essential articles are concerned, 
so far as those articles which we need every 
day to maintain our life are concerned, we 
must introduce the public distribution system. 
I will not go to the prices of each individual 
item, i do not want to take the valua-able time 
of the House, but I would expect Mr. Dharia to 
take steps before  the  tide  ebbs.   There   are   
signs. 
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of ebb starting.    So I would humbly submit. 
Sir, that the hon'ble Minister should assure us 
that instead of carrying  on  this  exercise  
indefinitely    he should implement his scheme.      
The other day he told us that he had prepared 
his paper.    Then  another  day he told us that  
it was going to the Cabinet.    I know the 
Cabinet system is there and delay is there.    But 
how long are you going to take? Why not 
expedite   it?     Why  not  give  priority to this 
thing? Please remember     that our higher ideas 
do not concern the people in general.    They 
are      more concerned with their day-to-day 
life, their  essential needs.    If they  go to the 
market and find that they do not get their 
articles at reasonable prices they  then  form 
their  own     opinion about the government. 
Therefore, may I suggest it to Mr. Dharia to see 
that he  hurries  through  this  process  and gets  
his     production-cum-distribution sytem 
through though I partly agree that   the   system   
is an   improvised system    on   the     existing   
system.   I would have very much liked a com-
pletely      public   distribution     system from 
top to      bottom if      that were possible.    So 
whatever is possible for you to do, please do it 
as quickly as possible.   And on that if you give 
us some    assurance  that  will make    us 
happier.   Flease remember that when I talk to 
my children and ask them, to  go  to  the  
market  for  some  purchases  and  tell  them  
the  prevailing prices as given out by the 
honourable Minister in the House and I quote 
the official   figures,   my   children  tell  me 
jocularly,   "Daddy,   if   you   want      to make 
purchases, either you purchase from the All 
India Radio or from the Minister who made the 
statement on the floor of the House." That is the 
position. Therefore, I    would 7 P.M.    expect     
the     hon.     Minister to   give     an     
assurance  that he is going   to    hurry   through    
this system   and   this   production-cum-dis-
tribution system is going to be implemented  at  
a   very   very    early  date. These are only a 
few words I wanted to add. 

SHRI  MOHAN DHARIA:  Sir,  very 
constructive suggestions are made by 

the hon. Member. It is very difficult to 
convince the House until and unless the whole 
system is accepted by the Cabinet and 
whatever system exists today, it will be 
expanded all over the country. I can assure 
this august House today that my effort is to 
hurry up this whole process with all possible 
speed. The meeting of the Sub-Committee 
was fixed today itself at 6.05 p.m. but, 
unfortunately, as you know... 

SHRI      NARASINGHA      PRASAD 
NANDA:  You are stuck up here. 

SHRI MOHAN DHARIA: ... I am, myself 
held up here. But I can assure the hon. 
Members that I am very much wedded to this 
and, as assured, I shall see that the assurance 
given to the House is fulfilled. 

SHRI LAKSHMANA MAHAPATRO: Mr. 
Vice-Chairman, Sir, the unending misery of 
the greatest majority of the common people of 
our country has been narrated many a time in 
this House and on many an occasion I had the 
opportunity of participating in debates on the 
matter of spiralling prices. Sir, again Mr. 
Bhattacharya gave us an opportunity of 
speaking a few words on that. But it is no 
good saying how it has come about, how it 
has remained and why it has come about. The 
reasons for this rise that we are suffering from 
is well known to Mr. Dharia. He has been 
preparing papers not today but even earlier, in 
the other Ministry also. But there is something 
which we are not able to understand and we 
want to have a clarification on it. 

There are two persons who speak on prices. 
One is the Minister of Commerce who is also 
in charge of Civil Supplies. And he has to 
because he has to supply the things. The other 
person is the Finance Minister. Any day you 
tune in to the All-India Radio, the Finance 
Minister tells that things will be very very 
good in one or two months. (Interruption) 
Next time you tune in, you get Mr. Patel. He 
again says that in one or two months things 
will be getting right. So, these one or two 
months are the 
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[Shri Lakshmana Mahapatro] words which 
Mr. Patel has. But Mr. Dharia has some other 
things. He says that it is a very grave matter. 
"I am very much concerned; I have given the 
best of attention; we are trying to do all that is 
possible in our capacity.'' These are the things 
he tells us. Both these important Ministers 
prepare the Economic Survey which they 
have presented to us after they came into 
office. There aliso they say how things are 
developing and they compare the figures of 
1976 with the figures of 1977. 

He compares with the figures of 1976-77. I 
have also with me these figures. This is how 
ijt is. In the case of the agricultural produce, 
the prices are declining; and in the case of the 
industrial products, the prices are rising. They 
are steadily rising in the case of the industrial 
products and in the case of the agricultural 
produce they are steadily declining, except for 
one item, i.e. pulses. Pulses are the only item 
where the prices are rising, so far as the 
agricultural • items are concerned. He has also 
spoken on it. Therefore, there is no quarrel 
about it. As far as rice is concerned or wheat 
is concerned or cotton is concerned, or 
tobacco is concerned, or sugar-cane is 
concerned, in every one of these items of 
agricultural produce the misery is that the 
producers think that during the Janata rule the 
slogan is 'Produce and perish' That is what 
they have been telling themselves. Produce 
and perish'. It is no longer 'Produce or perish'. 
If you produce, you must also perish. If it is 
sugar-cane, you have to burn it because, 
otherwise, you cannot pay for the cutting of it 
or its transportation. If it is tobacco, it is the 
same thing. Sir, this being the state of affairs, 
I want to know what he has to say about it. 

Here is another paper, the Economic Times 
which says that the prices are up by 5 per 
cent. And this is based on the calculations of 
the wholesale price and the consul price' 
indices.     Sir,   we   have     been 

saying very often that the consumer price 
index is a fraud. It is not correctly depicted. 
That is not our opinion alone. It is the opinion 
of the other side also. Many Members from 
the other side have also said about it. A 
Committee is going into the matter. On this 
basis of such fraudulent consumer price index 
and the wholesale price index, it says the 
prices have gone up by 5 per cent. Sir, that 
was up to March, 1978. Now, during the 
answer to the Calling Attention, Mr. Goel has 
said that the general price index now stands at 
186.4, while it was 185.3 earlier. Therefore, 
by August, i.e. three or four months after, it 
has risen by 1 per cent. It will rise further. 
This is the trend of the general price index. 
And here again, you will see—I do not want 
to take much of your time by giving the 
figures—the same thing. All these items of 
industrial manufacture have been having a 
steady rise in prices and every item of 
agricultural produce is having a decline in 
prices. Sir, 80 per cent of the people use 
industrial goods and also ittms of agricultural 
produce like wheat and cereals. Eighty per 
cent are consumers; twenty per cent may be 
industrial producers or agricultural producers, 
who can afford to sell their articles. But, as far 
as the 80 per ent people are concerned, they 
are suffering a lot and nothing is being done 
about them. Experiments after experiments 
are being conducted, the latest being this 
production-cum-distribu-tion system. If you 
produce, you can also distribute. But are you 
having a control over production? Or, do you 
have a control over distribution? And many 
times we have suggested to you to have as 
much of the products brought in your custody 
as possible and then distribute. But you have 
never done it. Sir, today, the 24th of August, 
is the day on which all the people who are 
concerned about the well-being of the jute 
growers, about the well-being of the people 
engaged in the jute mills, and about the jute 
goods,   are   assembling  and   squatting 
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in front of the Calcutta JCI office, the Jute 
Corporation of India office, because JCI has 
come in a big way into the trade of purchasing 
jute. 

And again, the relative of the jute mill-
owner is the trader in jute. That is how they 
are able to corner. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): That will do, please. 

SHRI LAKSHMANA MAHAPATRO: That 
is how the sugarcane got decontrolled from the 
16th of this month. Immediately thereafter we  
are hearing from Mr. Mohan Dharia and other 
Ministers  that  if  the  price  does  not come  
down   and  if  they  do  not  behave well,  they 
will not  hesitate  to impose  control  again.     
Then,     what is the meaning of  decontrolling 
and holding out such a threat? You know them  
for  all  those     years.  Are  they amenable to 
reason? Would they behave? And why should 
they behave? And why should you expect the 
Chief Ministers also to be very much harsh 
towards them? Why should they be? If Ihey are 
harsh, they will not do good to themselves or to 
their party. That is the whole reason why they 
are not harsh. That you must be able to know.   
Otherwise,   is  it   difficult      to procure the 
maximum and to  distribute in the best possible 
way? It is not a difficult thing. But partial cont-
rol   or   partial   distribution,   anything partial  
is  always  doing this     harm. Therefore, we 
have been    demanding for nationalisation of 
the sugar industry, the    jute    industry, the   
textile industry. 

Mr. Bhattacharya wanted only cheap cloth 
but Mr. Mohan Dharia is interested to give 
him through the NTC not only cheap but a 
better variety of cloth. Sir, have we the 
money to purchase it? He is interested in 
giving, no doubt, But who will \piurichtas©  
it? 

Today I have received telegrams that the 
teachers and the students who could not get 
books or have class-rooms, joined together, 
went in the State of Orissa to different Col- 

lectorates and held demonstrations. 
They were lathi-charged and tear- 
gassed. He asks, "Why do you not 
organise your people: why do you not 
use your strength?" I have done it 
myself. I have taken the people with 
me. What has happened? Only the 
day-before-yesterday, three days' ago 
on the platform of the Berhampur 
Railway Station in the district of 
Ganjam I met an erstwhile black- 
marketeer whose things we had de- 
hoarded and I and other boys had 
taken   charge.   He   said   that the 
things that we had dehoarded, had 
been returned. Do you know what 
has happened? The things we had 
seized at that time in the operation 
of dehoarding, were worth only Rs. 
25,000. He said that he was getting 
Rs. 85,000. That is what he told me 
jocularly. That is what is happen 
ing. Who will face trial? Who will 
face all the assault? The police is 
for them; the machinery is for them; 
sometimes the Ministers are also for 
them and many a times the local 
ruling party leaders are also for 
them. This is what we ftiave been 
experiencing all these years. That is 
the reason why we are not able to 
go in for a streamlined public distri 
bution system. That we are not pre 
pared for. In spite of 
a unanimous resolution of the U.P. 
Assembly and the Congress Party.. . 

MR. VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Please conclude now. 

SHRI LAKSHMANA MAHAPATRO: ... 
for nationalisation of the sugar industry, you 
will go in either for import or try to have 
bumper production by hybrid varieties, which 
is no solution k> this problem. The real 
solution is, if you are interested to be good to 
the workers, the consumers, the growers in 
going in for nationalisation of at least the 
textile, the jute, the sugar and the oil indus-
tries. Then only you can have the produce in 
your hands and you can easily send it through 
the distribution system for the people, the poor 
people and the common people, who are in 
agony because  of the    orice- 
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[Shri Lakshmana Mahapatro] rise, so that 
they get it at the proper rate. Are you prepared 
for that?, is the only question. If that is not 
their in your mind, any number of experiments 
you make or hold parleys with the traders or 
have talks with the Ministers, will not help. 
From the day you take charge, you get the 
Poddars and others who tell you beautiful 
words and give you threats also, and 
ultimately you switch on to different 
experiments, and, therefore, you will never be 
able to solve the problem. 

It was so long our concern. We were saying 
it or somebody in the Opposition was saying 
it. Now it is the turn of the ruling party. Mr. 
Bhattacharya has come forward no\tf and it 
may be that the day after", Mr. Shiva Chandra 
Jha will come forward. It will happen that 
way. This is one problem which has not been 
attended to either by the previous Government 
or by the present Government. 

SHRI G. C. BHATTACHARYA: It is not 
an individual.. . 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Please observe some norms. 
Don't get up every time and start speaking. 

SHRI MOHAN DHARIA: Sir, the hon. 
Member has raised several important points. It 
is very difficult to enter into a dialogue. So far 
as this pro-duction-cum-distribution system is 
concerned, it is only related with certain 
articles or commodities. However, it is true 
that ultimately it is a question of system, and 
the hon. Member has raised several issues as 
•to whether it should be through 
nationalisation or some other system. But I 
have not doubt that so far as the essential 
articles and commodities are concerned, the 
commanding heights of the economy shall 
have to be controlled by the Government or the 
public sector. There cannot be two opinions 
about it. I am very clear about it in my mind. 
And unless and until those commanding 
heights are under the control of the 

Government, it will never be possible to    
discipline    the    traders    or    the profiteers.    
However,   I  think  it will require  a  lot  of  
time    to    give    all thought to the issue.   One 
thing I can say is that the agricultural producers 
are not getting that justice which the industries 
are securing for themselves.   And it    is    true 
that while    the prices   of   various   
agricultural    commodities show a downward 
trend, the prices of some of the industrial com-
modities have gone    up.    What    are you 
going to  do?    That is the question posed by 
the hon. Member.    Of course, it is very 
difficult to s^y unless and until the decision is 
taken, but I am very clear that so far as tke 
essential industrial articles are    concerned, we 
shall have to utilise    the provisions  of the    
Essential  Commodities Act.   And for this 
public distribution  system,  certain  articles    
shall have to be procured from the industries 
directly without bringing in the middlemen,     
at     ex-factory     prices. Again the question 
will be, what will be the ex-factory prices?    
There also some pricing will have    to    be 
done. But they shall have to be taken from the 
source  and    distributed.    If    we allow them 
to go through the middlemen, again the society 
will be put to a loss.    Here also, there is again 
the question of system, of    certain    new fiscal  
and  monetary  arrangements  to be made.    But 
I feel that the    hon. Member would not like me 
to go into that debate today. 
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